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of Industry and Supply

Mr. Speaker: Now I shall put ihe

cut motions,

All the cut motions were put and
negatived.

Mr, Speaker: The question is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums
necessary to defray the charges
that will come in course of pay-
ment quring the year ending the
31st day of March, 1966, in res-
pect of the heads of demands en-
tered in the second column there-
of against Demands Nos. 64 to 68
and 133 relating to the Ministry
of Industry and Supply.”

The motion was adopted.

[The motions of Demands for Grants

which were adopted by tie Lok Sabha,
are rteproduced belvw —-Ed.]

DeEMAND No. 64—MINISTRY OF IN-
DUSTRY AND SUPPLY

“That a sum not exceeding
Rs. 87,14,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Ministry of Industry
and Supply.’ "

DeMAND No. 65—INDUSTRIES

“That a sum not exceeding
Rs. 4,06,44,000 be granted to the
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which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Salt’.”

DEMAND No. 67—SUPPLIES AND
Di1sposALS

“That a sum not exceeding
Rs. 3,13,45,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Supplies and Dispo-
sals’.”

DeEMAND No. 68—OTHER REVENUE
EXPENDITURE OF THE MINISTRY OF
INDUSTRY AND SUPPLY

“That a sum not exceeding
Rs. 37,48,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Other Revenue Expen-
diture of the Ministry of Industry
and Supply'.”

DeEMAND No. 133—CaprraL OUTLAY OF

THE MINISTRY OF INDUSTRY AND

SupPLY

“That a sum not exceeding
Rs. 54,09,61,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Capital Outlay of the

)’

Ministry of Industry and Supply’.

President to complete the sum
necessary to defray the charges
which will come in course of

MINISTRY OF EDUCATION

Mr. Speaker: The House will now
payment during the year ending take up discussion and voting on De-
the 31st day of March, 1966, in mand Nos. 15 to 21 and 118 relating to
respect of Tndustries’.” the Ministry of Education for which
6 hours have been allotted.

DeMAND NoO. 66—SALT .
Hon. Members desirous of maving

their cut motions may send slips to the
Table within 15 minutes indicating
which of the cut motions they woul”
like to move.

“That a sum not exceeding
Rs. 50,77,000 be granted to the
President to complete the sum
necessary to defray the charges
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DeMAND No. 19-—BOTANICAL SURVEY
Mr, Speaker: Motion moved:

“That a sum not exceeding
Rs. 27,54,000 be granted to the

Shri Daji: Cut motions may be per-
mitted to be moved tomorrow morning.
So many have left.

Mr. Speaker: There is still time, We
«can see if there is some difficulty.

DeEMAND No. 15—MINISTRY OF
EDUCATION

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 76,05,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, 1n
respect of ‘Ministry of Education.’”

DeEMAND No. 16—EDUCATION

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 37,25,87,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in

’

respect of ‘Education’.
DEMAND No. 17—ARCHAEOLOGY

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 1,01,63,000 be granted to the
President 4o complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Archaeology’.”

DemanD No. 18—SURVEY OF INDIA
Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 3,58,82,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
‘payment during the year ending
+he 31st day of March, 1966, in
respect of ‘Survey of India’.”

President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Botanical Survey’.”

DeEMAND No. 20—Z0OLOGICAL SURVEY
Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 24,19,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in

RN

respect of ‘Zoological Survey’.

DeEMAND No. 21—OTHER REVENUE Ex-

PENDITURE OF THE MINISTRY OF
EDUCATION

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 8,97,49,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ¢nding
the 31st day of March, 1966, in
respect of ‘Other Revenue Expen-
diture of the Ministry of Educa-
tion’.”

DEMAND No. 118—CariTAL OUTLAY OF

THE MINISTRY OF EDUCATION
Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 5,04,62,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Capital Outlay of the

’

Ministry of Education’.

The Demands are now before the

House. Shrimati Gayatri Devi. She
has also to rise if she wants to speak.
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Shrimati Gayatri Devi (Jaipur):
Mr. Speaker, I have many observations
to make on the demands of the Min-
istry of Education, some of them of a
critical nature and some, of a sugges-
tive nature. While I fully realise the
gigantic task of educating the rapidly
growing population there is no excuse
for all the years that have been
wasted.

The hon. Education Ministey said
recently that education should be
production-orientated, with greater
emphasis on science and technology.
The sooner this is done the better
because not only will it reduce the
pressure on the universities but it will
reduce unemployment and effectively
fill the vacuum of posts of skilled
labour that the country needs in its
industrial  projects. Today even
though a start has been made in this
direction the progress is very slow.
All those who are responsible for our
planning should have realised long
ago that if their plans were to be
effective they would need skilled and
trained personnel to implement them.
Education should have been planned
to keep pace with the growth of in-
dustry, and even though industrialisa-
tion has been slower than expected
the right type of education has lagged
even further behind. However there
is no point in continually harping on
our past errors but we should not re-
peat them in the future. We have al-
ready lost so much time; we cannot
afford to lose any more. We must face
all our many problems and find the
right solution to them as rapidly as
possible and set about the task of
educating the youth of this country
in the most appropriate manner pos~

sible so that they are able
to cope with all the difficulties that
will beset them.

Indians are fast becoming a shabby,
untidy, indisciplined people with little
or no civic sense. To arrest this it
is my sincere plea that civic disci-
pline be inculcated in the small
children as soon as possible. If you
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drive through any urban area in India
you see nothing but ugliness, untidi-
ness filth and squalor—this is because
of lack of civic sense and civic dis-
cipline—except of course in the South
of India where more civic discipline
prevails. All this is a sad reflection
on the character of the people—this
laissez-faire attitude, this careless-
ness, this apathy is fast becoming a
part of our national character. And
if we want to build a streng nation,
our countrymen must be made to rea-
lise before it is too late that they
must educate our people to be respon-
sible and disciplined citizens. This is
a proper place to mention the lack
of respect for the elders and the
indiscipline of the students. How has
this come about? Mr. Chagla attri-
butes student indiscipline to a ‘sense
of frustration, lack of involvement
and changing social values’. And he
says that there should be a sense of
dedication and that they should feel
that they are contributing (» the
building of the nation. That of course
is one of the objectives of education
but are we giving them the right
sort of training to make them feel a
sense of urgency? Are we giving
them the right training for what they
have to do? Are those in the diffe-
rent States who are charged with trc
very serious responsibility of piloting
education projects themselves ade-
quately equipped to do this job? Do
they have the understanding that is
required to carry out their functions
without bias or political considera-
tion? These are questions which need
serious thought because the students
of today are the foundation on which
the nation of tomorrow has to stand.

1 shall now turn to some specific
problems.
of our rapidly increasing population
we shall need more and more tea-
chers. The annual report of the Edu-
cation Ministry gives its proposals for
the expansion of teacher training
facilities. These I feel will take too

To meet the requirements
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long a time specially as the demand
for trained teachers is so urgent. I
have a suggestion to make which
might to some extent solve this prob-
lem. Students of higher secondary
schools could quite easily be given
extra-curricular courses of child psy-
chology and training to teach in pri-
mary schools. This will have a
double advantage: we shall have
competent teachers in our primary
schools and, at the same time, the
students who seek immediate employ-
ment will not have to waste time and
they can go straight into the jobs. If
at any time they feel the need to
acquitre more training, they can
always take advantage of the diffe-
rent training centres that the States
ure starting.

Regarding the teaching of science
in the primary schools and middle
schools, it is obvious that it is well
nigh impossible to provide even 10
per cent of them with the right kind
of equipment, but it would be possi-
ble to build science laboratories in
the urban areas for the specific pur-
pose and use of middle school stu-
dents. If we could have combined
libraries and laboratories in centrally-
located places, the students of diffe-
rent schools could use them, and it
would cost far less than trying to
provide every school with a science
teacher and equipment. The library
I mention would be an added advan-
tage to the students. It sheuld be
a general library for lending books
to the school-going children.

Here, I wish to draw the attention
of the Education Minister to an arti-
cle dated March, 9, entitled “Bureau-
cratic lapse and flexibility”. It is
about a group or sociely of women
in England who sent books to child-
ren all over the world, and apparently,
they sent to India about 10,000 books
which were refused entry by the cus-
toms people in Bombay. I wish the
Minister looks into this. I think we
need these books in this country. At
present, they go to 59 other countries
and they were only stopped from
entering India because of the customs
in Bombay. I shall give this article
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to the hon. Minister if he is inte-

rested.

As regards the teaching of science
in the rural areas, it would be a pity
if the children in villages were to be
deprived of the same advantages as
their counterparts in urban areas, the
cities, and perhaps it would be possi-
ble to teach them practical science
by converting trucks into mobile
units—mobile laboratories—and send
these mobile units to serve several
village schools. The teacher who goes
with the mobile unit could have his
headquarters in a central place, so as
to give advantage to as many students
as possible. I do not know if in any
way this suggestion is practicable.
but I should like to ask the hon
Minister to have it examined! So
many little boys in the village express
their desire to learn science. This
thirst for knowledge and the desire
to learn is so great that I think we
should do everything possible to help
them.

The aim of educationists is not
merely academic: character-building
plays a very important role, and so
does physical development. There-
fore, it is very essential to include
games that develop team-spirit, and
also other competitive physical recrea-
tions. In towns and cities, it is not
possible for educational institutions to
have their own sports fields. And so
I feel it is essential to provide com-
mon sports grounds or playing-fields
to schools and colleges and other
institutions in urban areas which
would be on the same sort of lines
as the national playing fields in
England.

Teachers play a vital role in this
country, and I am glad to see that
the Government is trying to improve
their conditions of service. Prices in
this country tend to rise and the rupee
cannot be trusted from day to day.
Therefore, I would suggest that
teachers should be provided with free
accommodation and given other neces-
sary amenities according to their
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grade and status. In the rural areas
this is particularly essential because
in the small villages there is abso-
lutely nowhere where they can stay
with any degree of comfort or
privacy.

In view of the fact that we have
at long last realised the importance
of agricultural expansion, I think we
should include it in the curriculum of
village schools. After all, most of
the children who go to these schools
are farmers’ children and if they were
taught improved methods of farming
in all its aspects, I feel it would pay
far richer dividends than what our
sophisticated agricultural colleges do,
where too much emphasis is laid on
theory and the students hardly ever
get an opportunity to do any practi-
cal work under the conditions that
prevail in the country. The result is
that most of them have no knowledge
of how to work with common imple-
ments and under local conditions. In
fact, I believe that most of them
hardly know how to plant a potato!

The primary need of the hour is
for skilled labour, and therefore it is
essential to improve the standard of
the multi-purpose schools and the
polytechnical colleges. On comple-
tion of their courses in the former
institutions students should be able
to take up immediate employment as
first class technicians and after com-
pleting the course a polytechnical
college student should be competent
enough to take up supervisory work.

One more factor which should be
stressed is the need for a liberal atti-
tude in releasing foreign exchange
for the purchase of scientific appa-
ratus for our universities and colleges.
As things are, we are already behind
other advanced countries in scientific
knowledge. We shall continue to
remain behind if we do not get for
our technical institutions the latest
scientific instruments and apparatus.

On going through the Annual
‘Report one can see that this depart-
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ment agrees with the consensus of
opinion that the standard of educa-
tion at the higher secondary level
needs a great deal of improvement.
This is a very weak link in the chain
of education and it may be due to
this reason that our universities
remain at a poor level. In this con-
nection, I would suggest having model
schools in each district. These schools
should have all the best amenities,
in regard to teachers, equipment,
buildings, play-grounds etc. The
staff should be well paid and recruit-
ed on merit and not subject to routine
transfers. Only the most promising
pupils should be admitted to these
schools. It would be interesting to
see if this improves the standard at
the university stage. I am glad to
see that the Government is thinking
of starting schools on these lines.

The admission of students to uni-
ve.sities is so easy. The standards of
the Secondary School Leaving Certi-
ficate are so very low. This should
be taken care of. The average per
capita income in this country being
so low, it would perhaps be a good
idea if there were Career Masters in
most schools who could watch the
aptitude of students, study their
tastes, evaluate their competence, and
those who are not up to the standard
could be given the right vocational
guidance and immediate employment
on completion of their higher secon-
dary studies, and others who are
deemed fit could go to university for
higher education.

The universities in India could play
an important role in the integration
of the country by exchanging students
between States, so that they gain a
broader outlook and better under-
standing of their fellow countrymen.
Our universities have remained too
long cut off from the main current
of national life nor are they rooted
in Indian tradition. Something posi-
tiva should be done to remedy this.
The garvices of the university should
extend to the community directly—
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apart from the indirect contribution
it makes by educating its citizens.

Universities should be self-govern-
ing. A convention should be recog-
nised to respect the autonomy of
universities in this country and also
keep them outside party politics.

There has been a lot of talk about
making education a concurrent sub-
ject. With the increasing number of
primary, middle and higher secondary
schools in the country, I feei, it would
be a very difficult task for the Centre
to look after all of these. But so far
as the universities are concerned, it
may be considered, because not only
will it go a long way in integrating
the country, but also because the State
Governments are inclined ta delay
their recommendations to the Centre
and thus impede the progress of the
development of these institutions.

Sir, there is so much to say regard-
ing text-books and other very essen-
tial matters, but I shall have to
restrain myself. But I would like
once again to say a word about indis-
cipline.  Students indiscipline does
not stand alone. It is a part of the
general indiscipline in the country,
in family life, in social life and in
political life.

If things remain as they are, I fear
they will spell the ruination of the
country. So, let us leave it to the
Vice-Chancellors, lecturers, profes-
sors, teachers and educationists of
this country to give to the youth of
India not only knowledge but also the
ability to tolerate and to understand
another’s point of view. Clear, open,
unbiassed minds, devoid of casteism
and communalism, minds that under-
stand the trend of the world in which
we live, they are the need of today
it peace is to survive not only among
ourselves but between nations.

Before 1 conclude, I should like to
“say a word about the difficulties of
‘private collections and museums.
Wheriever the trustees cf such
museums have {o appreich the
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Centre, they have to go through their
State Governments, and the result is
undue delay, and sometimes due to
vested interests there is complete lack
of co-operation. Therefore, I would
like to urge that their dealings should
be directly with the Central Educa-
tion Ministry.

May 1 stress once more the need
for education playing a vital role for
the integration of the country? The
recent crisis over the language issue
shows how quickly the unity of our
country can be disrupted by paro-
chialism. We must face squarely the
fact that communalism too has often
raised its ugly head.

No amount of education, no matter
how high the standard, can save this
country if she is split on domestic
issues. Students of the coming
generation of India must wake into a
secular dawn, where neither their
aptitudes nor their aspirations are
polluted by the sad irrationalities of
our own times. And this is the
greatest challenge to any programme
or policy of education.

Mr. Speaker: Shri Banerjee has
written to me that he would have no
opportunity of participating in the
discussion on any other demand.

Shri S. M. Banerjee (Kanpur): I
will take only five minutes.

Mr. Speaker, at the very outset, I
must request the Minister of Educa-
tion, for whom the country has great
respect, to come out with some poli-
cies in a concrete form about teachers.
Only this morning when we tried to
put questions he wanted to impress
upon us that the primary responsi-
bility is with the State Governments.
I come from the State of Uttar Pra-
desh and the Education Minister and
the Chief Minister of that State have
made it abundantly clear that with
all their good intentions, with all
their earnest desire, they are unable
to satisfy the needs of the teachers
because the 50 per cent grant sought
to be given by the Centre is within
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the Plan allocation, and unless some-
thing is done to give some amount
outside the Plan allocation, the lot of
the teachers cannot be improved.

They are supposed to be the
builders of the nation. But the
builders of the nation should not be
expected to sleep in the footpath and
dream sweet dreams. It is not possi-
ble. Since a solemn promise has
been made by our Prime Minister,
Shri Lal Bahadur Shastri, the
Finance Minister and, last but not
the least, by the Education Minister
that the Centre will do its best to see
that their lot is improved, I would
only request them to do it at the
earliest opportunity. Because,
although the movement of the
teachers, the struggle of the teachers,
has been withdrawn and although it
seems that there is a lull, I am con-
strained to say that it is only the
lull before the storm. The teachers,
who are supposed to be the builders
of the nation, will again come to the
nation and demand higher wages or
living wages.

Another point which I wish to men-
tion here is certain very long out-
standing demands of the Survey of
India employees. I have already
moved my cut motions Nos. 80 to 85,
and 83 relates to the emoluments of
teachers, In 1962, the then Minister
Prof. Humayun Kabir gave certain
solemn promises. In 1962, in reply
to the debate, Professor Humayun
Kabir, the then Minister of Scientific
Research and Cultural Affairs was
pleased to give certain assurances
about the Survey of India employees.
What were those assurances? Sir, the
Survey of India employees, with their
headquarters in Dehra Dun and
throughout the country, have been
treated most shabbily even by the
Pay Commission. What happened?
They were not given an opportunity
to go before the Pay Commission for
evidence, though their union ‘submit-
ted a detailed memorandum because
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the only one union which is there,
which represents 90 per cent of the
employees in Dehra Dun, is not yet
recognised. We have been crying
hoarse from the house-tops and the
late lamanted Home Minister, Shri
G. B. Pant, gave us certain assurances
that the matter was constantly being
taken up with the Minister, Prof.
Humayun Kabir, and others. But,
unfortunately, nothing could happen
and the union, though it represents
more than 90 per cent of the em-
ployees, and that is the only one
union in that particular establish-
ment, is not yet recognised. And the
resuit was that they could not co
before the Pay Commission for evi-
dence and a great injustice has heen
done.

When I pointed out in 1962 thut
the pay-scales of Survey of I[ndia
employees were not in conformity
with other Ministries, the hon. Minis-
ter assured that by the next budget
session, he would be in a position to
say that many of the anomalies werc
removed and the Survey of India
employees were not in a position of
disadvantage compared to any other
employee of the Government of India.
It is 1965 today and again I am before
this House and I request the hon.
Minister to do something at least to
honour the assurances given by his
predecessor.

The present hon. Minister had also
stated during his visit to the Survey
of India offices at Dehra Dun in the
month of September, 1964, that the
question of revision of pay-scales was
receiving his active consideration.
The people there are very much
sceptic and whenever you tell them
that it is under active consideration,
they ask us in confidence whether
something is being considered or not.
The word ‘active consideration’ has
become a word which means nothing
is being considered. I was also
informed by the Joint Secretary of
the Ministry on 16th October, 1964
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thzt the matter was under exami-
nation of the Ministry of Finance—
that was under active consideration
and this was under examination—and
the decision would be shortly taken.
1 want to know what decision has
been taken.

In 1962, in my speech, I also pointed
out that the pay-scales of the
employees doing identical job in the
Geological Survey of India, India
Security Press, Oil and Natural Gas
Commission, Printing and Stationery,
ete. are better than that of the Survey
of India employees. I am in a posi-
tien to produce in this House a com-
parative statement showing the pay-
scales of different departments. 1
have no grouse against other Minis-
tries. 1 only wish to say that the
Survey of India employees, who have
elected me as the President, have the
highest regard for Mr. Chagla—when
he went there, I was also there; they
wanted to meet him and there was
no demonstration, nothing of the
sort—and we know Mr. Chagla, who
is the emblem of justice and the
emblem of impartiality, and his
deputy, Shri Bhakt Darshan, who used
10 say much about the employee when
he was a Member of this House, would
have taken note of it. But, unfortu-
nately, nothing has happened.

Even in the case of the Class IV
employees of the Survey of India, the
grades such as 85-110 which have
been made available to Daftaries and
Jemadars of many establishments
have not been given to them. The
semi-skilled grades of industrial staff
of the India Security Press who were
on the pay-scales of 35—50 and 40—60
were fitted in the scale of 80-110 but
for the Surveyv of India employees,
the scale is only 75-95. So is the
case with Class III employees and
draftsmen.

Then, the fate of workshop staff and
transport staff of Survey of India is
still ‘worse. They have reached the
maximum of their pay-scales of
Rs. 131 and shall have to remain there
till the end of their service career.
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The scales of Rs. 110-180 and 130-212
which are admissible to workshop
and M.T. staff of other Departments
of Government of India have been
denied to them.

Coming to the removal of restric-
tion on grade promotions, in this con-
nection, T would invite the kind
attention of the hon. Minister that
there are certain categories of emplo-
yees in Survey of India wviz. Plate
Keeper, Negative Keeper, Record
Keeper, Technical Clerk, etc. in the
Class III Establishment whose pros-
pects are sealed in one grade only
i.e. Rs. 180 maximum.

Then there is the question of con-
solidated pay. This is another thing
which has been agitating the minds
of the Survey of India employees.
Although there does not exist for any
other type of trainees in the Survey
of India, as, for example, the Topo
Trainee Type ‘A’, Surveyors, Geodetic
Computers, Scientific Assistants, Trig
Computers, the system of consolidated
pay. yet for the Tope Trainze Type
‘B’, there is a consolidated pay of
Rs. 120 per month. This consolidated
pay system should be done away with.

Then, 1 come to the question o
seasonal employment and contingency
establishment. Still about 80 per cent
of the employees who are working
in the Survey of India are seasona:
employees or are borne on the con-
tingency establishment. They have
worked in the Bomdila area and in
the NEFA areas. They have done
exceedingly fine jobs there at the
time of the Chinese aggression at
great cost to their lives. When our
Army had fled away from that area,
it was the Survey of India people
who were still surveying the Bomdila
area. Some of these people have
been rewarded and rewarded very
well. But what is the regard given
to them? They have been given a
reward of only Rs. 100. So, in regard
to seasonal employment and contin-
gency establishment I submit that a
committee should be appointed to ge
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into the matter and do away with
the seasonal employment and contin-
gency employment. I am sure the
hon. Minister will kindly do his best
to see that the union is recognised.
I can assure him that they have never
gone on strike, and whenever they
have agitated they have agitated only
in self-defence.

With these words, I request him to
kindly consider the two points which
I have made; one is in regard to the
salaries of the teachers who are the
builders of the nation, and the other
is in regard to the Survey of India
employees for whose union recogni-
tion should be given. With these
words, I would request the hon.
Minister to kindly throw some light
on these points when he is replying
to the debate.

Mr. Speaker: The hon. Members
may now move the cut motions to De-
mands for Grants relating w0 the
Ministry of Education, subject to their
being otherwise admissible,

Shri Yashpal Singh (Kairana): 1
beg to move:

(i) “That the demand under
the head ‘Ministry o¢ Education’
be reduced by Rs. 100”.

[Failure to increase the salaries of
teachers of Union territories due
to pressnt dearness (1)].

(ii) “That the demand under
the head ‘Ministry of Education’
be reduced by Rs. 100”.

[Need to check wunemployment am-
ongst trained students (2)].

(iii) “That the demanq under
we head ‘Ministry of Education
be reduced by Rs. 100”.

[Need to set up a Central Univer-
sity for propagation of Hindi in
South and East (3)].

(iv) “That the demand under
the head ‘Ministry of Education’
be reduced by Rs. 100”.

[Need for more constructive mea-
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sures for development of Hindi and
other Indian languages (4).]

(v) “That the demand under
the head ‘Ministry of Education’
be reduced by Rs. 100".

[Need to make suitable changes in the
system of education with a view to
check deterioration of conduct and
moral degeneration (5)]

(vi) “That the demand under
the head ‘Ministry of Tducation’ be
reduced by Rs, 100"

[Need to check irregularities in the
Council of Scientific and Industrial
Research (6)].

(vii) “That the demand under
the head ‘Ministry of Education’
be reduced by Rs. 100”.

[Recommendations of Dr. Sampurna-

nand and Dr. Sri Prakasa Com-
mittee (7)].
Dr. M. S. Aney (Nagpur): 1 beg to
move:
(i) “That the demand under

the head ‘Education’ be reduced by
Rs. 100

[Need to give better salaries to learn-
ed pundits belonging to old type of
pathshalas for revival of Sanskrit
education (25)]

(ii) “That the demand under
the head ‘Education’ be reduced
by Rs. 100”

[Need to promote physical education,
sports and youth welfare (26).]
(ili) “That the demand
the head ‘Education’ be
by Rs. 100”.

under
reduced

[Insufficient provision for moral and
religions instructions (27)]

Shri Narendra Singh Mahida
(Anand): I beg to move:

(i) “That the demand under
the head ‘Education’ be reduced
by Rs. 100”.

[Need to check decline in the general

standard of education (28)]
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(ii) “That the demand under
the head ‘Education’ be reduced
by Rs. 100”.

[Failure to produce a system of edu-
cation responsible to the mneed of a
developing society (29)]

(iii) “That the demanq under
the head ‘Education’ be reduced
by Rs. 100",

[Need to improve conditions of ser-
vice of teachers in Union territories
(30)].

(iv) “That the demand

the head ‘Education’ be
by Rs. 100".

under
reduced

[Failure to educate students in
moral and spiritual values (31)].

(v) “That the demand under

the head ‘Education’ be reduced
by Rs. 100".

[Failure to spread education among
backward communities in rural
areas (32)].

(vi) “That the demand under

the head ‘Archaeology’ be reduced
by Rs. 100”.

[Need to restore Modhera—“Surya
Mandir” and  Sidhpur “Rudra
Mahal”, archaeological gems of

Gujarat (37).]

Shri Koya: I beg to move:

(i) “That the demand under
the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Need to establish more technicul
institutions (38)].

(ii) “That the demand under
the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Need for more provision for moral
and religious education (39)].

(iii) “Ttrat the demand under
the head Ministry of Education’
be reduced by Rs. 100.”

[Insufficient provision for promoting
the study of Sanmskrit, Arabic, Urdu

and Persian (40)].
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(iv) “That the demand under
the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Need for provision for higher studies
in Arabic and Persian (41)].

(v) “That the demand under
the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Need for imparting education to the
children of sea fishermen in Kerala
(42)].

Shri Yashpal Singli: | bez to move:

(i) “That the demand under
the head ‘Educatior’ be reduced
by Rs. 100.”

[Basic of appointment of panel of jud-
ges for price competition for Child-
ren’s Books and books for mneo-lite-
rates (51)].

(ii) “That the demand under
the head ‘Education’ be reduced
by Rs. 100.”

[Unnecessary changes ma-e in English
in the Hindi books selected for the
award of various prizes in Hindi
(52)1.

(iii) “That the demand under
the head ‘Education’ be reduced
by Rs. 100.”

[Need to bring cheap editions of vari-
ous books for which prizes have been
awarded (53)].

(iv) “That the demand under
the head ‘Education’ be reduced
by Rs. 100.”

[Need for proper development of lite-
rature for adolescents (54)].

(v) “That the demand under the
head ‘Education’ be reduced by
Rs. 100.”

[Need to popularise children’s books
of Hindi among non.Hindi speaking
areas (55)].
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Shri Vasudevan Nair (Ambalapu-
zha): I beg to move:
(i) “That the demanq under

the head Ministry of Education’
be reduced by Rs. 100.”

[Failure to implement even the re-
duced targets of primary education
for children between the age group
of 6—11 years (57)].

(ii) “That the demang under
the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Failure to give priority allocation jor
girls education to make up lag be-

tween girls and boys education
(58)1].
(iii) “That the demand under

the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Need to implement a mnational fair
scale of salaries for teachers and
professors throughout India by Cen-
tra] Government (59).]

(iv) “That the demang under the
head ‘Ministry of Education’ be
reduced by Rs. 100.”

[Need to curb the unlawful and harm-
ful practices of private management
institutions, (60)].

(v) “That the demand under
the head ‘Ministrv of Education’
be reduced by Rs. 100.”

[Necessity of introducing the teaching
of University classes in the regional
languages. (61)].

(vi) “That the demand under
the head ‘Ministry of Education’
be reduced by Rs. 100."”

[Need to supply adequate and satis-
factory books for the teaching of
University courses in the regional
languages (62)].

(vii) “That the demand under
the heag ‘Ministry of Education’
be reduced by Rs. 100.”

[Need to improve the condition of
teachers and professors of the Cen-
trally  administered  universities.
(63)]

1965 of Education 10368

(viii) ‘“That tne demand under
the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Working of the Directorate of Exten-
sion Programmes for Secondury
Education, a unit of National Coun-
cil of Educational Research and
Training (64)].

(ix) “That the demand under
the heaq ‘Ministry of Education’
be reduced by Rs. 100.”

[Comparative results of Higher Sec-
ondary and School final exams.
throughout India and the FHigh

degree of wastage (65)].

(x) “That the demand under the
head ‘Ministry of Education’ b2
reduced by Rs. 100.”

[Methods of promotions followed in
the CSIR and other restrictive, frus-

trating practices in the scientific
institutions (66)].
(xi) “That the demand under

the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Method of granting permission and
scholarships to go abroad to stndy

especially to the USSR and other
Socialist States. (67)].
(xii) “That the demand under

the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Inadequate measures to procure the
rare documents and original trans-
cripts of our great poets, writers
and literary figures. (68)].

(xiii) “That the demand under
the head ‘Ministry of Educatior’
be reduced by Rs. 100.”

[Working of the various Higher Tech-
nological Institutes, (69)].

(xiv) “That the demand uunder
the head ‘Ministry of Education’
be reduced by Rs. 100.”
[Working of the Rural higher eduvcu-
tion institutes. (70)].
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(xv) “That the demand under
the head ‘Ministry of FTducution’
be reduced by Rs. 100.”

[Working of the Viswabharati Unive:-
sity. (71)]

(xvi) “That the demand under
the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Need for reviewing the Secondary
Education System. (72)1].

(xvii) “That the demand under
the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Necessity of abolishing capensive
public school education for the crea-
tion of an elite and to improve the
general level of education for «ll.

(13)1.

(xviii) “That the demand under
the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Need to subsidise hostel fees for Sec..
ondary School girls especially in
rural areas. (74)].

(xix) “That the demand under

the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Need to reduce the number of foreign

experts in the field of educaticn.
(75)].
(xx) “That the demand under

the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Need to devote 10 per cent of the
budget at the Centre for education.
(76)1.

(xxi) “That the demand under
the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Need to permit teachers of over 30
years of age to join private schonis
in Delhi (T7)].
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Dr. M. S. Aney:

“That thc demand under the
head ‘Ministry of Education’
be reduced to Re. 1.”

1 beg tc move:

[Retuining of English for an indefinite
and undefined period as the officiai
language (79)].

Shri S. M. Banerjee: I beg to move:

(i) “That the demandq urnder
te head ‘Ministry of Education’
be reduced by Rs. 100.”

[Need for granting the recognition 19
the Union of Survey of India Clas;
1V employees (80)1.

(ii) “That the demard uader
the head ‘Ministry of %ducation’
be reduced by Rs, 100"

[Need for regularisation of services of
the Contingency-paid steff of the
Survey of Tndia (81)].

(iii) “That the demand under
the head ‘Ministry of Xducation’
be reduced by Rs. 100",

[Need for abolition of the system of
giving Consolidated Pay, in Survey
of India (82)].

(iv) “That the demand under
the head ‘Ministry of Educaticn’
be reduced by Rs. 100.”

| Failure to increase the emoiumerts
of the teachers (83)].

(v) “That the demand under
the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Non-fulfilment of assurances given
by the Hon’ble Minister in 1962 in
respect of the employees of Survey
of India (84)].

(vi) “That the demand urdec
the head ‘Ministry of Education’
be reduced by Rs. 100.”

[Need to remove disparity in the pay
scales of the employees of the Sur.
vey of India (85)].
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(i) “That the demand under
the head ‘Education’ be reduced to
Re. 1.”

[Inadequacy of funds provided for
students from mon-Hindi area for
studies in Hindi (92)].

(ii) “That the demand under
the head ‘Education’ be reduced to
Re. 1.”

[Inadequacy of funds provided for
research scholarships in humanities

(93)].

(iii) “That the demand under
thre head ‘Education’ be reduced
to Re. 1.”

[Inadequacy of funds provided for
Ceylon Estate Workers Education
Trust (94)].

(iv) “That the demand under
the head ‘Education’ be reduced to
Re. 1.”

[Inadequacy of funds provided for
scholarships for revival of Sanskrit
education (95)].

(v) “That the demand under
the heaq ‘Education’ be reduced to
Re. 1.”

[Inadequacy of funds provided for
Standing Commission jor Scientific
and Technical Terminoioyy (96)].

(vi) “That the demand uunder
the head ‘Education’ be reduced to
Re. 1.7

[Inadequacy of funds provided {:r
development of regional languages
6Nl

Mr, Speaker: These cut motions are
now before the House. “We shall now
take up the Calling Attention Notice.
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17-47 hrs.

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPORT-
TANCE

(ii) INTERNATIONAL CONFERENCES ON
Camsopia aND Laos

Shri Hari Vishnu Kamath (Hoshan-
gabad): I call the attentioa of the
Minister of External Affairs to the
following matter of urgent public im-
portance and I request that he may
make a statement thereon: --

“The reported proposals for the con-
vening of international conterences on
Cambodia and Laos and the Govern-
ment of India’s reaction thereto.”.

The Minister of External Affairs
(Shri Swaran Singh): I have on va-
rious occasions kept the House in-
formed of the developments that have
been taking place in Vietnam. The
situation in Vietnam is continuing to
deteriorate and the cessation of hos-
tilities there is not in sight, As the
House is aware the Government of
India, together with the Governments
of 16 other non-aligned countries is-
sued an appea] recently to the inte-
rested parties. The response to this
appeal hag been varied, but it is our
hope that all concerned will give a
positive response to the appeal made,
in good faith, by so many non-aligned
countries, with the objective of end-
ing strife and restoring peace to this
embattled land.

2. Though we have been more pre-
occupied with the happenings in Viet-
nam, the problems facing Cambodia
and Laos have also continued to eng-
age our earnest attention. As the
House is aware, the Government of
India have always supported the pro-
posals made by the Government of
Cambodia for the convening of an
International Conference to study the
steps that should be taken to ensure
the neutrality and territorial inte-
grity of Cambodia. The Foreign
Minister of Cambodia in his message
of March 15 last has again approached
the two Co-chairmen of the Geneva
Conference for the urgent convening





